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Petition(s) for Special Leave to Appeal (Crl) No(s).6543/2012

(From the judgenent and order dated 23/04/2012 in SBCRM No.1260/2012,
The HI GH COURT OF RAJASTHAN AT JAI PUR)

G RRAJ PRASAD MEENA Petitioner(s)
VERSUS
STATE OF RAJASTHAN & ORS. Respondent ( s)

(Wth appln(s) for exenption from filing OT. and permssion to
addi ti onal docunents and office report)

Date: 27/09/2013 This Petition was called on for hearing today.
CORAM :

HON BLE DR JUST
HON BLE MR JUST

B. S. CHAUHAN
S. A. BOBDE
H. D. Thanvi, Adv.

Abhi shek Gupta, Adv.
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I CE

For Petitioner(s) M

M.
Ms. Preeti Thanvi, Adv.

M

Vs

Vs

M

Sarad Kumar Singhani a, Adv.

For Respondent (s) Ni | of ar Qureshi, Adv.

Rehnuma, Adv.

. Vivek Singh, Adv.
Ms. Pragati Neekhra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Leave granted.
Argument s concl uded.
Judgnent reserved.
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